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Visit of Soviet Education Minister

( Shri Ram Harkh Yadav:
1524.{ Shri Baswant:
Shri Vishwa Nath Pandey:

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that the
Soviet Education Minister has arriv-
ed in Delhi;

(b) whether he was invited by the
Indian Government;

(c) if so, the objects of his visit;
and

(d) how far those
been achieved?

objets have

The Minister of Education (Shri
M. C. Chagla): (a) Yes, Sir. The
Soviet Minister of Higher and Specia-
lised Secondary Education arrived in
India on 26th February and left on
6th March, 1964.

(b) Yes, Sir.

(c) and (d). The main object of
his visit was to attend the Second
Convocation and see the progress of
the Indian Institute of Technology,
Bombay, which has been estabiished
with assistance from the U.S.S.R.
given through UNESCO and on a
bilateral basis.

Sindhu Resettlement Corporation

( Shri S. N. Chaturvedi:
\_Shri Vishram Parasad:

Will the Minister of Home Affairs
be pleased to state:

1525.

(a) whether the Managing Direc-
tor of the Sindhu Resettlement Cor-
poration was prosecuted Ly the





